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given to Starred Question No. 58 on 
the 4th November, 1965 and state: 

(a) whether the question Of selec-
tive concentration on the construction 
of irrigation projects to raise food 
production has since been consider-
ed; and 

(b) if so, with what results? 

The MInIster of Irrigation and 
Power (Shrl Fakhruddln Ahmed): 
(a) and (b). The matter is still under 
consideration. 
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CollecUon of Gold from VUlares 

°189. Shri Narayan Reddy: 
Sbri Rameshwar Tantla: 
Shrl Himatsingka: 
8,br1 Onkar Lal Berwa: 
Shri Labtan Chaudhry: 
Shri Bha(wat lha Azad: 
Sbri M. L. Dwlvecll: 
Shrl S. C. Samanta: 
Shrl Subodb llansda: 
Shrl P. C. Borooah: 
Shrlmatl Savltri Nigam: 
Shri Yashpal Slorh: 
Shrl : ndrsjit Gnpta: 

Will the Minister of Flnanee be 
pleased to state: 

(a) whether Government have 
ftnalised the "cherne for recowry of 
rubscription to gold bonds from vil-
lages; 

(b) if RO, the main features there-
of; and 

(c) when it will be implemented 
and the nature of the help to be 
taken trom the State Governments? 

The MInIster of FinanCe (l:ihrl 
Sachlndra Challdbarl): (a) Yes, Sir. 

(b) and (c). A number of branches 
of the State Bank of India and its 
subsidiary banks arc running mobile 
vans to collect subscriptions particu-
larly in s(!mi-urban and rural areas. 
The State Governments provide the 
mnbile vans and also adequate armed 
escort to accompany the vans on their 
rounds. They also give adequate pub.t 
!icity to the trips and advance notice 
of the visits for seeuring adequate 
response to the Gold Bonds Scheme . 

Tal< on Immovaltle Urban l'ropertJ' 

°.18. Shri Yuh,.1 SInP: 
ShrI BaImIIII: 
8hrl8qTi: 
Dr. Run Manobar LohIs: 

Will the Minister of P\annInr ~ 
pleased to refer to the reply given to 
Starred Question No 746 on the 9tit 
December, 1965 and ~tate the reaction 
of the St.t~ Gov~mments to the pro-
PGftt for Imposing tax on the immo-
va ble property wilh detail. thereof? 
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Tile MIDlster of PlllJUliDJ (Shrl 
Asoka Melita): In discussions with 
the Planning Commission, the State 
Governments agreed to consider the 
proposal for raising additional resour-
ces for the 1966-67 Plan throllih 
changes in urban immovable property 
tax or levy of such a tax in caSe the 
State Government concerned was not 
levying it already. The U.P. Govern-
ment has since introduced certain 
changes in the urban immovable pro-
perty tax levied in that State and the 
Gujarat Government has increased the 
education cess on lands and buildings 
in urban areas. The Bihar Govern-
ment has also introduced a Bill in the 
State Legislature for impooing a tax 
on non-agricultural urban land. Be-
sides, the Mysore Government has re-
cently placed a Bill before the Stale 
Lf!gislature for levying a tax on urban 
land and the Kerala Government is 
actively considering the matter. In-
formation for other States is not yet 
avalJabl ... 

°191. Shri LI..". Redb: 
Shrl 'apev SiDIb Sldclbantl: 
Shri Warlor: 
Shrl IndraJlt Gupta: 
Shri V .... deftll Nair: 
Shrl Prabbat Kar: 
Sbrl Gopsl Datt Mea&1: 
Sbrl P. R. Cbakravertl: 
Shrl K. N. T1war,-: 
8hrl Ramesbwar Tulia: 
IIbri Hlmatahlcka: 
Shrl Onkar Lal BerwII: 
8hr1 Lahtan CIJaadhr7: 
Shri P. C. Bo~: 

Will the Minister of PiQaIq' be 
pteased to rder to the ~ply given to 
Starred Question No. 309 on the 18th 
November, 1985 and state: 

(a) the further progJ'eSll made In 
implementing Land Reform. measures 
U\ me $tatel: 

I 0' the reuolUl for the delay In 
the matter of introduction of land 
reforms in the Statee; and 

(c) the suggestions made by the 
Planning Commission to the States in 
this regard? 

The MlDlster of PIaJuliDc (Shri 
Asoka Mebta): (a) to (c l . A .t~t~
ment is laid on the Table of the House. 
[Placed in LibToTII, See No. LT-M>68/ 
66]. 

DM'eiopmeDt of HUI Areas 

°19Z. Shrl Hem RiIJ: 
Shrl Yubpal Sinrh: 

Will the Minister of Planning be 
pleased to refer to t he reply given to 
Starred Question No. 448 on thc 25th 
Nov..mber, 1985 and stale: 

(a) the progress 'i.nce made by the 
Sleering Committee ot the Planning 
Commission for the development of 
hill areas; 

(b) whether the Heport has been 
finalised; 

(c) if so, its recommendations; and 

.I d) whether a copy of the Repor\ 
will be laid on the Table? 

The MiDister of PlaDnln( Shrl 
Aaoka Mebta): (a) to (d). The 
Steering Committee has not yet com. 
pleted the examination of the report. 
of the Working Groups. Two of the 
Working Group report. viz. those on 
Vilage and Small Industry and on 
Transport. have not yet been received 
by the Steering Committee. 
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